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Notiﬁcatinn

Srinagar, the U4 July, 2019
"|.-In exercise of the powers conferred

Liashmir Grant of Permanent Resident
Aimof 1963) and in supersession of all pre

f,he Government hereby appoint M, Gy
4y Commissioner, Anantnag, to be the com

by clause (b) of section 3 of the Jammy
Certifi

Icate (Procedure) Act, 1963 (Act
vious notifications igsyed in this
zar Ahmad Bhat, KAS, Additional
Petent authority for purposes of the
il Anantnag and Shangus of District

]3}- order of the Government of Jammu and Kashmir,

Sd/-

(Shahid Anayatullah)IAS
Commissioner/Secretary to Govermnment,
Revenue Department
d:-2U4 -07-2019
Rev/LB/02/2017 Date
10 the:- _
=¢ial Commissioner, Revenue, J&K, Srinagar.
wsional Commissioner, Kashmir _
ini Department..
'to Government, General Administration : ?’ce N .
'to the Government, Department of Law, Justi
s (With 7 spare copies).
*y Commissioner, Anantnag. : Jammu.
.:L‘lEJI', Archives, Archeology & Museums, Jt%d%gii:?ii:j d
Dio Advisor (KS) to Hon’ble Governor for in i g
“Gulzar Ahmad Bhat , KAS, Addl Dep uwﬂio;?;blication in the Government
inagar
“%r Government Press,Jammu/Srinagar,
5 it
2tlg, nt, Revenue Dep
| SEcrelary to Commissioner/Secretary to Governme
Website Revenue Department. \j
icatiop, / Stock file.
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